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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : ()
Yes, Sir. The selling price of petrol in

Hyderabad (Andhra Pradesh) prior to
1-7-1968 was Rs. 1.03 per litre.

(b) This price was enhanced by the oil
companies to Rs. 1.06 per litre from
-1-7-1968 due to the increase in the sales
tax imposed by the State Government.

(c) and (d). Do not arise,

Nt W@ W dEE wgid,
F S =g g 6o AW e
faera e 3 F 10 T I q@gET
e’

AUGUST 19, 1968

Oral Answers 2430

SHRI RAGHU RAMAIAH : This parti-
cular increase is due to the increase in
the sales-tax. Of course, railway freight is
added. When there is an increase in the
railway freight and that is added, that, of
course, increases the price.

SHRI K. N. TIWARY : His question is
whether the price increase is due to the
demurrage paid¢ by the Oil Corporation.

SHRI RAGHU RAMAIAH : Demurrage
is not taken into account.

MR. SPEAKER : The railway freight is
taken into consideration.
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THE MINISTER OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI ASOKA MEHTA): I do
not know how this arises out of the main
question. Of course, the price of petrol
would rise as soon as the sales tax om it
is raised. If the Delhi Administration wants
to increase the sales tax on petrol, matu-
rally the price of petrol will increase. We
do not give advice to people to do amy-
thing.

SHRI ATAL BIHARI VAJPAYEE:
Will there be objection from the Central
Government ?

SHRI ASOKA MEHTA : If the sales tax
is increased, automatically the price will go
up. It is not for me to decide whether
sales tax should be increased or not...

SHRI PASHABHAI PATEL : Is it true
that 80 per cent of the price of petrol goes
in taxes and only 20 per cent is the actual
cost of the petrol, and if so, what are
Government doing for the poor man of
India who depends on petrol ?
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SHRI ASOKA MEHTA : As the hon.
Member knows, there is a very heavy duty
on this product.

SHRI LOBO PRABHU: Is it fair to
the common man who uses bus transport ?

AN HON. MEMBER : He will say that
the common man does not use petrol.

SHRI DHIRESWAR KALITA : Govern-
ment have instituted a committee under
the chairmanship of Shri Shantilal Shah
regarding the pricing of oil. May I know the
terms of reference of this committee ?

SHRI ASOKA MEHTA : A committee
has been appointed. I think the terms of
reference were already placed before the
House. ..

SHRI DHIRESWAR KALITA :
were not placed before the House.

They

SHRI ASOKA MEHTA : If the hon.
Member writes to me, we shall send him
a copy of the terms of reference.
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SHRI ASOKA MEHTA : Taxes go to
the State exchequer or to the Central ex-
chequer. They do not come to me.

CENTRAL GOVERNMENT COOPERATIVE
HoUSE BUILDING SOCIETIES IN DELHI

*529. SHRI BHARAT SINGH CHAU-
HAN : Will the Minister of HEALTH,
FAMILY PLANNING AND URBAN
DEVELOPMENT be pleased to state :

(a) the reasons for which no land has
so far been allotted to the Central Govern-
ment Cooperative House Building Societies
in Delhi in spite of the fact that huge
.amounts representing the cost of the land
have already been deposited by  these
‘Societies with the Government;

(b) when the land will be allotted (o

>
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(c) whether interest on the money depo-

- sited with Government will be paid to the

societies till such time as the land is not
actually made available; and

(d) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) The
acquisition of the land proposed to be
allotted to the Central Goyernment Em-
ployees for their House Building Coopera-
tive Societies was delayed due to  legal
difficulties.

(b) The possession of the land in Rohtak
Road and Pritampura area is expected to
be handed over after demarcation at site
shortly. In Shahdara "area, steps are be-
ing taken to finalise the acquisition pro-
ceedings.

(c) and (d). No interest is paid in
such cases. The amount received from
the societies is utilised for the payment of
compensation for the land acquired.
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